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DR. SAROJINI MAHISHI : The total
authorised capital of the Uranium
Corporation Ltd. is Rs.15 crores. Out
of this, nearly Rs.12.5 crores have been
invested now in the Uranium mines and
also the mill. The total output of the
Uranium concentrates that is going to be
processed from the Uranium mines is
woth something like Rs.120 lakhs during
1968-69.

SHRI SHEO NARAIN : Is it a fact
that as there is no stable government in
Bihar at present, the Government of India
do not make any progress there in this
respect ?

MR. SPEAKER : Shri Samar Guha.

SHRI SAMAR GUHA : As Bihar
provides the largest reserves of uranium
in Jaduguda and a plant has been set up
for mining it, what is the reason for locat-
ing a plant at allmost a thousand miles
away in Hyderabad for purificasion and
concentration on the one hand and separa-
tion of uranium isotopes on the other ?
Secondly, already we have three reactors,
Apsara, Zerlina and another. 1In all these
reactors, a large quantity of plutonium
bas been accumulating. For what purpose
are Government going to utitise this by-
product ?

DR. SAROJINI MAHISHI ; As
regards the first part, the Electronics
Corporation is also set up in Hyderabad
and there is a fuel complex being created
nearer that. This is only a part of that.
The processing of the concentrates taken
from Jaduguda is only a part of that bigger
complex that is to come up. Therefore, it
is set up thrre.

SHRI SAMAR GUHA : This is not
the answer.- Thousands of tonnes of ore
will be taken out and transported and out
of that only a few pounds will be produced.

MR. SPEAKER : §hort Notice Quests
ion, No. 33. ’
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SHORT NOTICE QUESTION

Foodgrains Lying in Rajasthan for want
of Wagons.

+

SNQ 33. SHRI S. K. TAPURIAH :
SHRI K. M. KOUSHIK :
SHRI MEEHTA LAL
MEENA :

Will the Minister of RAILWAYS be
pleased to state.

(a) whether several hundred trucks
loaded with foodgrains are stranded at
various Railway stations in Rajasthan for
want of railway wagons;

(b) whether officlal apathy and corrupt
outlook are responsible for har t of
the grain owners and the truck operators;
and

(c) whether Government are taking
any action to provide wagons to enable
the foodgrains to be cleared from Rajasthazn.
to various places of their destinations?

THE MINISTER OF RAILWAYS
(SHRT C. M. POONACHA): (a) No
such report has been received by the Rail-
way Administration concerned.

(b) No, Sir,

(c) Yes, Sir. 1897 broad gauge and
7267 meter gauge wagons of foodgrains
were loaded from various stations in Raja-
sthan from 1Ist April to 4th May, 1968. A
higher level of despatches could have been
achieved had the trade not cancelled
registrations for 1485 broad gauge and 6225
meter gauge wagons.

SHRI S. K. TAPURIAH : Accidents
happen in railway more regularly than the
supply of wagons to indentors. The
largest part of the hon. Minister’s answers,
as usual, distorts the picture and gives a
very wrong impression. He says that
despatches would have been higher but for
cancellations by the trade. I hope he
will also bear in mind that the cancella-
tions had been due to the long waiting
period between indent and actual supply
of wagons. The foodgrain traders cannot
wait for such a long time and possibly
they despatch um;) through truckg,
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What is the meximum number of days
an indentor has to wait before he gets the
wagons to his yard?

SHRI C. M. POONACHA : After
the withdrawal of the ban on the movement
of coarse foodgrains by the Rajasthan
Government from 1-4-68, there have been
beavy registrations for wagoms by trade
without assuring themselves of stocks to
load. This has been the main reason
why such cancellations have taken place.

Secondly, according to the priorities
we have, government-account movement of
foodgrains by the Food Corporation of
India and the State Governments which
enjoy higher priority. The other category
of foodgrains movement registered by
traders enjoy (D) and (B) priority. In
accordance with those priorities movements
take place. According to these priorities,
it is likely that there would be some delay
the actual movement of wagons after date
of registration. According to information
with me, the oldest date of registration
has been something like one month or one
month and ten days.

SHRI S. K. TAPURIAH : As regards
the first question, sgain it is a serious
charge that he has made that when traders
indent they do so without surveying their
actual need. Yesterday in a written
answer also, he made allegation that grain
traders have been placing heavy bulk regis-
trations to polise the He
cannot indicate its the exact number
of days He himself admits it is between
30 and 50 days. Naturally traders cannot
wait for such a long period and send their
goods by trucks. What do they do in such
circumstances except to cancel the regis-
tration? So koowing the position, why
does he give a wrong picture?

Another funny thing is that after the
wagons come in the yard, a certain number
of them are declared as rejected, and once
they are declared rejected, they are not
allotted to the traders in the strict priority
of their bookings. Anyone who wants
the rejected once can claim them. The
result has been that in the last couple of
months in Rajasthaa the number of such
wagons which have been declared rejected
has been very high. What is the number
of wagons despatched to various yards in
Rajasthan in the last two months and how
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many of them have been declared rejocted
in such manner?

SHRI C. M. POONACHA : Se far
as Rajasthan is concerned, we hvae moved
wagons as follows:

“Western Railway, broad gauge, on
government account, 441 wagons from
Ist April to 4th May; on trade account
1456 wagons;

Western Railway, metre gauge: 383
wagons on government account and
2364 wagons on trade account;

Northern Railway, metre gauge: 416
wagons on government account and
4104 wagons on trade account.”

Only to explain that we have done all
that could be done under the circums-
tances.

So far as wagons unfit for loading
certain types foodgrains, which require
protection from rain and other things are
concerned, it is true that certain wagons
found unfit for loading are withdrawn and
wagons fit for loading put instead. I do
not have all the particulars with me just
now.

oft Wizt T WAT: Wegw  ARET,
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wtw st ey e weh forg g e
aifedl & FTrare @ &wd €1 g
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gRdEr fr § wowmET e 4 W
arq &t g § 90 sfaww ma ug gEw
I ¥ WA FQ@ E | AR ag Tifea)
Ag 2 § wife SN I IR % fyww
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fefiom ¥ sgx fadY sfe /el 0
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ga ag & 5 saqr demT & aremw
¥ amEr 600 g F AL AT gU
MY 39 famfas § & w2T9R g wiq
99 TG T SR AT FA FT H=A—AT-
& 39 W AgRT &N 7 4g W O
feften § weaaX heT gAT @ SN
gie ggars F&F I§T 7 AqIEqr AF
X F IR T AN AT W
N ? gEt a9 wigA R G g §
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SHRI C. M. POONACHA : As for
the complaint about corruption and other
things, if the hos. Member could kindly
give a specific incident, 1 will have it
theroughly enquired into and take neces-
sary action in that regard. So far as with-
drawals are concerned, on the broad-gauge
in the Western Railway 1485 wagons were
withdrawn and on the inetre-gauge 737
wagons were withdrawn. On the Northern
Railway metre-gauge 5488 wagons were
withdrawn. This amply proves the fact
that in their anxiety to register and indent
wagons in advance, the parties had resort-
ed to registration of wagons without the

material to load in them and so they had
withdrawn thcir indents.
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Iy & a1 A% T aHT TR & !
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MR. SPEAKER : He bas replied.

&t HST AN {2 AR 5T FTIQTT
g 5 feay <Todg srof
F qmg fa¥ /1 frad ors7 FT fad

oo g ¢ Afew @ wifgd
w & fad)

SHRI NITIRAJ SINGH CHAU-
DHARY : The Railways have their own
priority and they have divided the goods
into some categories, A, B,Cand 1, 2, 3, 4
etc. Indents are registered according to
those priorities. The number of indents
increases for those items and the number
of wagons supplied are ..

MR. SPEAKER : The Railway Minis-
ter knows it ; you may ask your question.

SHRI NITIRAJ SINGH CHAU-
DHARY : May I know from the hon.
Minister if to regulate the proper use of
wagons. The wagons are supplied early at
places where they are demanded ?

MR. SPEAKER : This question rela-
tes to Rajasthan only ; this is sot a general
question.

ot were wm A & oA
wigaT § 6 Wam Wk Qg ¥ A @
YfrgsE g AT AT IR KT qw I9
¥ gt 7Y g€ %9 g ¥ Wi 9T 9}
fer afi  a¥, e og Mraw @
fr ToarT Y dfedy ¥, wwiw Ha,
g W WK TR ¥ 5,000 FrAy
N A AR g I F § Fa7 1600
Y7 I AIIT @ AW g @
7€ 3 2wl St A ReEAl 9T qgr gaw
EmsaAww st RE?

SHRI C. M. POONACHA : A tempo-
rary blockade in that sector, mear Kota,
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did cause some difficulties in the move-
ment of wagons to certain areas in Rajas-
than. For about 85 hours that blockade
was there. )

s WIHTCAT® AT ¢ WA &7 93T
2

MR. SPEAKER : They have removed
the blockade after 85 hours.

=t A e ;. e A T TE
foer @ E 5@ T A ¥ arag oA AP
& qrg s ¥ A7 o @ E
B gt s ko @l @
99 T9e 4w gar § a9 WA wEEE 4R
sRAEfFea M A w & € §
Fifs AN S BT AN T Q@
g1 @@ o o AR A F, A F
arF #1 Y, fr ol fedl ¥ ag & T a
R §ow pAT N FT qgd SaEr gd
gmmaﬁz%#leﬁﬁmaﬁ'&m
oy gwar & | & o wmgar g fa vy
AT ¥ @ T FW A €W AT
w # gy awrk N Wfed | wEa #q
FTAA N I ¥ A TEIE R | AR
i weea ¥ &1 AW s sf
F o dae § AT @ A fawart
7 wawTq wT faar g | A q A
N A5 @ N gfs AH § g9 TG
seE Had TN AR ST W g { AR
Q¥ gq Fmeg 9T fE S FT AAA
Ty &Y gomera o ¥ T WA A
@ 97 % fosEg gL T

SHRI C. M. POONACHA : The sug-

gestion made by the hon. Member is worth
consideration and I shall look into it.

=Y FaTere A ;W FE aEedy ¥
wgr fr 3@ aay & g7 FTT @
&\ & wof wERa ¥ e g § f
T F ara facge ST &, W W w
wgvea e @faa mfsge A ¥ ww
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I wifeat #, ogr o) w9 § qar s
&Y I WA & AW gL A T
a4 ¥ ¢ s gar & ah W
T TRy § fr Gy ifew e W
TFE ST § AR e ifew I W
forerar Y | Far W wRIRT 3 YEE
& 5 e A gad gy Raw ¥
wrw faw & awg § g A w0 A
o oy M g & ww @ A
st fom ¥ fF @F Ay W @
a¥ ? § g A § F n ag faf-
X WA AT F FHREMA FEEN ?

SHRI C. M. POONACHA : That has
been our effort. The fact is proved by
what I have said ; that is to say, we have
been loading at such a high rate as 1456,
2364, 4104 wagons in this sector during the
period of one month as against the Govern-
ment indent which is not that high. This
shows the anxiety on the part of the rail-
way’s to utilise their capacity to the fullest
extent and to handle the additional crop
that has come in this area. We shall do
all that is necessary in this regard as
movement of goods by railways would be
of great interest to the railways because of
the revenue that we can earn. But we
have other priorities too and we have to
allot wagons according to priorities to
move other goods according to that prio-
rity.

i ad: & oft gy ¥
ST wr3ar § 7 @rgra wifasr #@
ot 77 R 9T 9 gfew ad oy
TR I@E AT 9T A AR wEE-
Y FY qRH W Alagiy X w7 A
g?

SHRI C. M. POONACHA :
point does not arise.

=it Agre fag Aat - qeeaw #
aft arE M g AR D AT o
HR qar # A 98k ¥ q@AEr WK
TR IR 8§99 )R @R adwT
STt & 97 2 A ¥ ¥ srafieear

That
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& ot | & WY AET ¥ AT TT”AT SHRI C. M. POONACHA . This fact

A A Y has been brought to our notice and we are
5 f& Ts [ F it & o fom discussing with the Ministry of Food as to

fom wfeadl & miw & Q=T s Ag F
fa¥ 3o fawr ¥ 7y S Y gwE
fear & fe ot S wrgw 9T A @R
ST ag A M o o @t e
aET F Ay ofw gwar & A0 woA
A & T & R A€ st WA
T FT R a5 F NI ¥ J13IT
fesy geadr @19 ¥ ok QA @gA &1
FTATA TS SATEA G FAIA ) AY GO F}Y
s o W ST A @1 FW F fd
F4T 719 Y HE 7 frew w1 a9 AT g
s ¥ frar & 7

SHRI C. M. POONACHA : The sug-
gestion would be examined ; 1 shall look
into the matter.

SHRI SAMAR GUHA : Itis a fact
that when Shri Jagjiwan Ram visited Cal-
cutta in the first week of April...

MR. SPEAKEBR : It is a question
about Rajasthan ; if you bring in Calcutta

others can bring in Madras, Bombay,
Allahabad, etc.
SHRI SAMAR GUHA : .Almost simi-

lar in nature. The Governor of West
Bengal and the Food Commissioner told
Shri Jagjiwan Ram that a section of
traders in their bid to boost up prices by
creating sort of artificial scarcity have been
delaying clearance of their co

how best we could eliminate these mal-
practices that are occurring in certain
areas.

SHRI K. P. SINGH DEO : Does the
Government propose to introduce the QTS

in Rajasthan for carrying the goods
quickly ?
SHRI C. M. POONACHA : That re-

lates to other high.rated traffic and so far
as foodgrains are concerped, we proceed
according to the indents that are registered
with the railways for loading.

SHRI VIRENDRAKUMAR SHAH :
The hon. Minister has said that wagons
were damaged and had to be scrapped.
But the fact remains that wagons are
not available when required. In view of
this, can the Minister tell us what steps
they are taking both for making more
wagons available for broad gauge as well
as metre gauge and for manufacturing more

wagons and supplying them ? What steps
are they taking ?
SHRI C. M. POONACHA : We have

a regular programme of replacing the old
wagons and adding additional numbers
according to our requirements.

WRITTEN ANSWERS TO QUESTIONS

from Howrah station. This is a serious
complaint. The Governor told Mr. Jag-
jiwan Ram that unless the Centre took a
serious view of the rackets being indulged
in by a section of traders who had been
systemitically using the railway sheds and
the wagons as their godowns and the stand-
ing rules regarding delivery of consign-
ments were not altered accordingly, it
would be impossible for the State Govern-
ment to cope with the problem of scarcity
and price rise. Is it a fact that this com-
plaint was made to Shri Jagjiwan Ram and
that he has « d that plaint
to the Railway Minister and if so what
steps had been taken by the Railway
Minister ?

Employment of Home Guards as Air-Craft
’ Spotters
#1710. SHRI D. C. SHARMA : Will

the Minister of DEFENCE be pleased to
state :

(a) whether a scheme to employ Home
Guards as aircraft spotters to give timely
information about the low-flying planes to
the nearest Air Defence Control when
called out for this duty is under conside-
ration ;

(b) if so, the decision taken in the
matter ; and

(c) the stage at which the proposal
stands at present ?





